FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. RAJAT HOLDINGS PVT.LTD.

1 NAME OF CORPORATE PERSON RAJAT HOLDINGS PVT.LTD.

DATE OF INCORPORATION OF 27/06/1990
CORPORATE PERSON

3 AUTHORITY UNDER WHICH CORPORATE | ROC-Kolkata
PERSON IS INCORPORATED /

REGISTERED

4 CORPORATE IDENTITY NUMBER / U65993WB1990PTC049331
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

5 ADDRESS OF THE REGISTERED OFFICE 042 PARK TOWERS ,14 BALLYGUNGE PARK
AND PRINCIPAL OFFICE (IF ANY) OF ROAD, KOLKATA -700019, WEST BENGAL,
CORPORATE PERSON INDIA

6 LIQUIDATION COMMENCEMENT DATE OF | 3RD OCTOBER, 2023
CORPORATE PERSON

7 NAME, ADDRESS, EMAIL ADDRESS, CS SAURABH BASU
TELEPHONE NUMBER AND THE S BASU & ASSOCIATES, ALAPAN
REGISTRATION NUMBER OF THE APARTMENT, 3RD FLOOR,10/6/2 RAJA
LIQUIDATOR RAMMOHAN ROY ROAD,KOLKATA,WEST

BENGAL, 700008

Tel No.:+91 9830063501
Email:pcs.saurabhbasu@gmail.com

Reg No.: IBBI/IPA-002/1P-N00319/2017-
2018/10924

8 LAST DATE FOR SUBMISSION OF CLAIMS | 1ST NOVEMBER, 2023

Notice is hereby given that the M/S. RAJAT HOLDINGS PVT.LTD. has commenced voluntary
liquidation on 03.10.2023.

The stakeholders of M/S. RAJAT HOLDINGS PVT.LTD. are hereby called upon to submit a proof of
their claims, on or before 01.11.2023, to the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

""cSSaura

Liquidator of Rajat Holdings Pvt. Ltd.

IP Reg. No.: IBBI/IPA-002/IP-N00319/2017-2018/10924
AFA valid upto 14.12.2023

Date: 05.10.2023
Place: Kolkata
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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. RAJAT HOLDINGS PVT.LTD.

NAME OF CORPORATE PERSON RAJAT HOLDINGS PVTLTD.
2 | DATE OF INCORPORATION OF 27/06/1990
CORPORATE PERSON

3 | AUTHORITY UNDER WHICH CORPORATE | ROC-Kolkata

PERSON IS INCORPORATED / REGISTERED

4 | CORPORATE IDENTITY NUMBER / LIMITED|  U65993WB1990PTC049331

LIABILITY IDENTITY NUMBER OF
CORPORATE PERSON

NOTICE
Bata India Ltd.
Registered Office: 27B, Camac Street, 1st Floor, Kolkata, West Bengal - 700016

NOTICES is hereby given that the certificate[s] for the undermentioned securities of the
Company has/has been lost/misplaced and the holder[s] of the said securities / applicant]s]
has/have applied to the Company to issue duplicate certificate[s]. -

Any person who has a claim in respect of the said securities should lodge such claim with
the Company at its Registered Office within 15 days from this date, else the Company will
proceed to issue duplicate certificate[s] without further intimation.

Names] of holder[s]  |Kind of Securities No.of |Certificate No.| Distinctive Nos.

[and Jt. holder{s], if any]|and face value Securities

Rezoo Shamoon Equity Shares forthe| 710 725102  [127469839 to 127470548
Karachiwala and face value of Rs. 5- | Shares
Azra Yusuf Goriawala| ;

5 | ADDRESS OF THE REGISTERED OFFICE

042 PARK TOWERS , 14 BALLYGUNGE

[Name[s] of holder[s] | Applicant] s]
ez0o James Joseph Nee

Date: 06/10/2023 Rezoo Shamoon Karachiwala

AND PRINCIPAL OFFICE (IF ANY) OF PARK ROAD, KOLKATA 700019, :
CORPORATE PERSON WEST BENGAL, INDIA FSCE gl Aza Yusut Goriawala
6 | LIQUIDATION COMMENCEMENT DATE OF | 3RD OCTOBER, 2023
CORPORATE PERSON _
7 | NAME, ADDRESS, EMAIL ADDRESS, CS SAURABH BASU
TELEPHONE NUMBER AND THE S BASU & ASSOCIATES, ALAPAN & a7 sfem i BAJNNléog,I:RIAh:g'IA
REGISTRATION NUMBER OF THE APARTMENT, 3RD FLOOR,10/6/2 Bank of India Bo I &' 350, 18T FI.OOR, KAILASH BUILDING, PARK STREET - 700074
RAJARAMMOHAN ROY ROAD, Relationship Beyond Banfing EMAIL: JNROAD Kolkata@bankofindia.co.n

LIQUIDATOR
Y KOLKATA WEST BENGAL, 700008

Tel No. : +91 9830063501

Email : pcs.saurabhbasu@gmail.com
Reg No. : IBBI/IPA-002
/IP-N00319/2017-2018/10924

LAST DATE FOR SUBMISSION OF CLAIMS | 1ST NOVEMBER, 2023

o

!

Notice is hereby given that the M/S. RAJAT HOLDINGS PVT.LTD. has commenced voluntary
liquidation on 03.10.2023.
The stakeholders of M/S. RAJAT HOLDINGS PVT.LTD. are hereby called upon to submita proof
oftheir claims, on or before 01.11.2023, to the liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

CS Saurabh Basu

Liquidator of Rajat Holdings Pvt. Ltd.

Date: 05.10.2023

Ref No. JNROAD/AR/SARFAESI/7511-73:02 Date: 30-08-2023

By Speed Post
To,

Mr. Satadru Sengupta & Mr. Ashim Sengupta
Account Number-402675110000073
Flatno-4B,4THFLOOR, B.B Trunk Road, Maheshtala, Budge Budge Kolkata- 700137

Sir/Madam,

NOTICE U/S 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
1. Atthe request made by you, the Bank's J.N ROAD Branch has granted to your various
credit limits/loans for an aggregate amount of Rs.6.48 lakh. We give hereunder details
of various credit facilities granted by us and the amounts outstanding dues there
under as on the date of notice:-

IP Reg. No.: IBBI/IPA-002/IP-N00319/2017-2018/10924 ||

Facility Availed- | Amount of Loan Availed- Outstanding Dues-
1| Housing Loan 6,48,000 Rs. 5,94,084.02 plus Rs. 77210
UCI since NPA dt 31-03-2023
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